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ADNEXORE ~ L

No. 3253/DSTE/NGT/DIR/SEE/2022//46 &
GOVERNMENT OF PUDUCHERRY
DEPARTMENT OF SCIENCE, TECHNOLOGY & ENVIRONMENT
PUDUCHERRY POLLUTION CONTROL COMMITTEE
31 FLOOR, PHB BUILDING, ANNA NAGAR, PUDUCHERRY — 605 005.
Telephone : (0413) 2201256 ; - Telefax : (0413) 2203494

* ; *
Puducherry, the 1 9 ‘}Hf 202?
ORDER

The Chief Secretary, Government of Puducherry has appeared before the Hon’ble

National Green Tribunal (NGT) on 28.07.2022 related to O.A. No. 606 of 2018.

In compliance with the order of Hon’ble National Green Tribunal (NGT)
dt. 28.07.2022 in O.A. No. 606 of 2018, you are here by directed as per the provisions of
Section 5 of the Environment (Protection) Act, 1986 to deposit Environmental
Compensation of Rs. 9 Lakhs (Rupees Nine Lakhs only) immediately, imposed by
Puducherry Pollution Control Committee vide Letter No.2923/PPCC/EC/SWM/J SA/2020
dt. 31.12.2020 for failure in commencement of Solid Waste Processing Facility and

Disposal of Legacy waste. (Copy of letter dt. 31.12.2020 is enclosed).

This is issued with the approval of the Chief Secretary, Government of Puducherry.

<\
(E. VALLAVAN, LLA.S.)

SECRETARY (ENVIRONMENT)
Encl: ’ i - o) . ;
Encl: Hon bl? NGT Order dt. 28.07.2022 - @(""/ﬁﬁw(}/ﬂ/

To VQ%\

1. The Secretary, Local Administration Department, Puducherry
2. The Director, Local Administration Department, Puducherry
3. The Commissioners, Pondicherry, Karaikal, and Yanam Municipality and
Ariyankuppam, Bahour, Manadipet, Nettapakkam, Villianur, Kottucherry, Thirunallar,
T.R. Pattinam, Nedungadu and Neravy Commune Panchayats.
Copy to:
1. The Secretary to Hon’ble Lieutenant Governor, Puducherry
The OSD to Hon’ble Chief Minister, Puducherry
The Development Commissioner-cum- Senior Nodal Officer, Government of Puducherry
PS to the Chief Secretary, Puducherry
Guard file
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No. 3253/DSTE/NGT/DIR/SEE/2022/ t\ A ©
GOVERNMENT OF PUDUCHERRY
DEPARTMENT OF SCIENCE, TECHNOLOGY & ENVIRONMENT
PUDUCHERRY POLLUTION CONTROL COMMITTEE
3™ FLOOR, PHB BUILDING, ANNA NAGAR, PUDUCHERRY - 605 005. -

Telephone : (0413) 2201256 Telefax : (0413) 2203494

* ;: *
Po Puducherry, the ] 9 h u“ 2022
! \J

ORDER

The Chief Secretary, Government of Puducherry has appeared before the Hon’ble

National Green Tribunal (NGT) on 28.07.2022 related to O.A. No. 606 of 2018.

In compliance with the order of Hon’ble National Green Tribunal (NGT)
dt. 28.07.2022 in O.A. No. 606 of 2018, you are here by directed as per the provisions of
Section 5 of the Environment (Protection) Act, 1986 to deposit Environmental
Compensation of Rs. 2.4 Crores (Rupees Two crores and forty lakhs only) immediately,
imposed by Puducherry Pollution Control Committee vide Letter No. 191/PPCC/PRS/SCI-
1/2022/35 dt. 06.01.2022 for failure in éommencement of STP near Sankaraparani River,

Pondicherry and Arasallar River, Karaikal.

This is issued with the approval of the Chief Secretary, Government of Puducherry.

(E. VALLAVAN, L.A.S.)
SECRETARY (ENV ]RONMEN T)
v LS}} N

S
/

A

Encl:  Hon’ble NGT Order dt. 28.07.2022 I

To

1. The Secretary, (Works), Puducherry
2. The Chief Engineer, Public Works Department, Puducherry

Copy to:
1. The Secretary to Hon’ble Lieutenant Governor, Puducherry
2. The OSD to Hon’ble Chief Minister, Puducherry
3. The Development Commissioner-cum- Senior Nodal Officer, Government of Puducherry
4. PS to the Chief Secretary, Puducherry
5. Guard file



No. 3253/DSTE/NGT/DIR/SEE/2022/ 47 5
GOVERNMENT OF PUDUCHERRY
DEPARTMENT OF SCIENCE, TECHNOLOGY & ENVIRONMENT
PUDUCHERRY POLLUTION CONTROL COMMITTEE
3¢ FLOOR, PHB BUILDING, ANNA NAGAR, PUDUCHERRY - 605 005.
Telephone : (0413) 2201256 ; Telefax : (0413) 2203494

* *

E

Puducherry, the ‘j 9 A ,

ORDER

The Chief Secretary, Government of Puducherry has appeared before the Hon’ble
National Green Tribunal (NGT) on 28.07.2022 related to O.A. No. 606 of 2018.

The Hon’ble NGT in its order dt. 28.07.2022 expressed concern over improper
management of Solid Waste and its likelihood of causing health and environmental
impacts. It urged to complete 100 % processing of solid waste in the U.T. of Puducherry

within 6 months period.

You are thereof hereby directed as per the provisions of Section 5 of the

Environment (Pfotection) Act, 1986 to

(i) Submit time bound Action Plan within 15 days to address gap in solid waste
processing and disposal of legacy waste in Pondicherry Municipality,
Oulgaret Municipality, Karaikal Municipality, Mahe Municipality and
Yanam Municipality within 6 months period. 100% solid waste processing

must be achieved within this period as outer limit.

(ii) Submit remediation plan for Kurumbapet disposal site to be completed

within this 6 months period: -

(i) Incorporate a condition in the trade license to provide insitiue Green waste
composting system and gréy water treatment plant in all the Gated
Community / Kalyanamandabam / Hotel / Restaurant / Malls and other

categories of bulk waste generators.

(iv)  Intensify IEC activity in order to get community involvement in source
segregation and achieve 100% source segregation. Tradition, Culture,
Knowledge and Community involvement on reducing waste and

maintaining cleanliness needs to be ensured.
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Encl:

To

1.

) Adequate colaposting / vermicomposting / Biomethanation Centres be set

C

up nearest to source generation and monitoring of compost produced at
individual and community level and its usage and linkage with MCFs, with

end uses / processors be ensured.

This is-issued with the approval of the Chief Secretary, Government of Puducherry.

(E. VALLAVAN, LA.S.)
SECRETARY (ENVIRONMENT)

{ 3 '},O‘VO/

e
Hon’ble NGT Order dt. 28.07.2022 o \&

The Secretary, Local Administration, Puducherry

2. The Director, Local Administration Department, Puducherry
Copy to:

1.

o 2P w [\

The Secretary to Hon’ble Lieutenant Governor, Puducherry

The OSD to Hon’ble Chief Minister, Puducherry

The Development Commissioner-cum- Senior Nodal Officer, Government of Puducherry
PS to the Chief Secretary, Puducherry

Guard file
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GOVERNMENT OF PUDUCHERRY
DEPARTMENT OF SCIENCE, TECHNOLOGY & ENVIRONMENT
PUDUCHERRY POLLUTION CONTROL COMMITTEE
31 FLOOR, PHB BUILDING, ANNA NAGAR, PUDUCHERRY — 605 005.
Telephone : (0413) 2201256 ; Telefax : (0413) 2203494
1 9 AUG 2022

* ; *
Puducherry, the
ORDER

The Chief Secretary, Government of Puducherry has appeared before the Hon’ble
National Green Tribunal (NGT) on 28.07.2022 related to O.A. No. 606 of 2018.

The Hon’ble NGT in its order dt. 28.07.2022 expressed concern over inadequate
treatment of sewage generated.

You are thereof hereby directed as per the provisions of Section 5 of the
Environment (Protection) Act, 1986 to submit time bound Action Plan within 15 days to
provide under Ground Sewer System with adequate capacity of Sewage Treatment Plants
(STP) for the remaining urban area of Pondicherry, Karaikal, Mahe and Yanam regions

within one year.

You are also hereby directed to intercept all sources of sewage and drains carryings
sewage (Vaithikuppam, Kurchikuppam, Grand Canal and Upper Canal) and divert to the
STPs within maximum 6 months period. Adequate STPs must be commissioned / sewage
treatment capacity augmented within this 6 months period as outer limit. These drains shall
be properly maintained and exclusively used for exit of storm water.

This is issued with the approval of the Chief Secretary, Government of Puducherry.

N

(E. VALLAVAN, LA.S.)
SECRETARY (ENVTRONMENT)

Encl: Hon’ble NGT Order dt. 28.07.2022
18 Qe y \V)
1. The Secretary, Public Works, Puducherry 3
2. The District Collector, Karaikal
3. The Regional Administrator, Mahe
4. The Regional Administrator, Yanam
5. The Chief Engineer, Public Works Department, Puducherry
Copy to
L ""he Secretary to Hon’ble Lieutenant Governor, Puducherry
2. The OSD to Hon’ble Chief Minister, Puducherry

The Development Commissioner-cum-Senior Nodal Officer, Government of Puducherry
PS to the Chief Secretary, Puducherry
Guard file
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No. 3253/DSTE/NGT/DIR/SEE/2022/%%)
GOVERNMENT OF PUDUCHERRY
DEPARTMENT OF SCIENCE, TECHNOLOGY & ENVIRONMENT
PUDUCHERRY POLLUTION CONTROL COMMITTEE
314 FLOOR, PHB BUILDING, ANNA NAGAR, PUDUCHERRY - 605 005.
Telephone : (0413) 2201256 Telefax : (0413) 2203494

Puducherry the 1§ a1 9nan

ORDER

The Chief Secretary, Government of Puducherry has appeared before the Hon’ble
National Green Tribunal (NGT) on 28.07.2022 related to O.A. No. 606 of 2018.

The Hon’ble NGT noted that Sewage discharges from 3 Industries did not meet the

prescribed discharge standards.

You are hereby directed to pursue the Industries to upgrade the existing Sewage
Treatment Plant inorder to meet the discharge standards immediately, failing which
necessary action for closure shall be initiated against the units. Further, regular monitoring
of industries to ensure compliance of discharge standards be conducted. Condition of ZLD
on industries be imposed. Further Group Hosing Societies be directed to set up double
plumbing system utilizing wash water (grey water) for flushing and gardening and black
water suitability of treated or connected to sewer terminating to STPs following the draft

Notification of MoEF&CC dt. 25.02.2022 etc.

This is issued with the approval of the Chief Secretary, Government of Puducherry.

=\

(E. VALLAVAN, LLA.S.)
: SECRETARY (ENVIRONMENT) <
Encl: Hon’ble NGT Order dt. 28.07.2022 o/

e
To ¥

The Member Secretary, Puducherry Pollution Control Committee, Puducherry
Copy to:

The Secretary to Hon’ble Lieutenant Governor, Puducherry

The OSD to Hon’ble Chief Minister, Puducherry

The Development Commissioner-cum- Senior Nodal Officer, Government of Puducherry
PS to the Chief Secretary, Puducherry

Guard file
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No. 3253/DSTE/NGT/DIR/SEE/2022/ 5 < &
GOVERNMENT OF PUDUCHERRY
DEPARTMENT OF SCIENCE, TECHNOLOGY & ENVIRONMENT
PUDUCHERRY POLLUTION CONTROL COMMITTEE
34 FLOOR, PHB BUILDING, ANNA NAGAR, PUDUCHERRY — 605 005.
Telephone : (0413) 2201256 ; Telefax : (0413) 2203494

2
* %k 3k Lo

Puducherry, the »g SR ‘

"ORDER

The Chief Secretary, Government of Puducherry has appeared before the Hon’ble

National Green Tribunal (NGT) on 28.07.2022 related to O.A. No. 606 of 2018.

The Hon’ble NGT noted that out of 34 TPD of Plastic Waste generated in the
Municipal areas only 14 TPD is being recovered / recycled. Remaining 20 TPD is

landfilled. This needs to be avoided and sent to authorized plastic recyclers.

In compliance with the order of Hon’ble National Green Tribunal (NGT)
dt. 28.07.2022 in O.A. No. 606 of 2018, you are here by directed as per the provisions of

Section 5 of the Environment (Protection) Act, 1986 to,

(i) Set up Adequate Material Recovery Facility at Kurumbapet disposal site and
other places within 6 months period and ensure recovery / recycling of

entire plastic waste generated.
This is issued with the approval of the Chief Secretary, Govemmen\t\of Puducherry.

<\

(E. VALLAVAN, LA.S.)
SECRETARY (ENVIRONMENT)

Encl: Hon’ble NGT Order dt. 2'8.07.2022 © /,_
2 .4
to N
S\

1. The Secretary, Local Administration, Puducherry
2. The Director, Local Administration Department, Puducherry
Copy to:
1. The Secretary to Hon’ble Lieutenant Governor, Puducherry
The OSD to Hon’ble Chief Minister, Puducherry
The Development Commissioner-cum- Senior Nodal Officer, Government of Puducherry
PS to the Chief Secretary, Puducherry
Guard file
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GOVERNMENT OF PUDUCHERRY
DEPARTMENT OF SCIENCE, TECHNOLOGY & ENVIRONMENT
PUDUCHERRY POLLUTION CONTROL COMMITTEE
31 FLOOR, PHB BUILDING, ANNA NAGAR, PUDUCHERRY - 605 005.
Telephone : (0413) 2201256 Telefax : (0413) 2203494
19 AUG 2022

)
* ¥k ¥

Puducherry, the

ORDER

The Chief Secretary, Government of Puducherry has appeared before the Hon’ble
National Green Tribunal (NGT) on 28.07.2022 related to O.A. No. 606 of 2018.

In compliance with the order of Hon’ble National Green Tribunal (NGT)
dt. 28.07.2022 in O.A. No. 606 of 2018, you are here by directed as per the provisions of

Section 5 of the Environment (Protection) Act, 1986:

To provide Decentralized Solid Waste Processing Facility with Buffer Zone of
suitable plantation and DEWATS grey water treatment system within 6 months period.

Treated sewage must be utilized for irrigation and fish culture etc.

This is issued with the approval of the Chief Secretary, Govemni\ent of Puducherry.

D\

(E. VALLAVAN, LA.S.)
SECRETARY (ENVIRONMENT) _

Encl: Hon’ble NGT Order dt. 28.07.2022 / W
C \qp
%
To &

The Commissioner, Bahour Commune Panchayat, Puducherry

The Commissioner, Nettapakkam Commune Panchayat, Puducherry
The Commissioner, Mannadipet Commune Panchayat, Puducherry
The Commissioner, Villianur Commune Panchayat, Puducherry
The Chief Engineer, PWD, Puducherry

The Director, Department of Fisheries, Puducherry

Co i
The Secretary to Hon’ble Lieutenant Governor, Puducherry

The OSD to Hon’ble Chief Minister, Puducherry

The Development Commissioner-cum- Senior Nodal Officer, Government of Puducherry
The Secretary, Local Administration, Puducherry

The Director, Local Administration Department, Puducherry

PS to the Chief Secretary, Puducherry

Guard file

I T B T
o+
o

The Commissioner, Ariyankuppam Commune Panchayat, Puducherry T ' T
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GOVERNMENT OF PUDUCHERRY
DEPARTMENT OF SCIENCE, TECHNOLOGY & ENVIRONMENT
PUDUCHERRY POLLUTION CONTROL COMMITTEE
3@ FLOOR, PHB BUILDING, ANNA NAGAR, PUDUCHERRY - 605 005.
Telephone : (0413) 2201256 Telefax : (0413) 2203494

Puducherry, the 1 9 AUQ 2822

5
* ok k

ORDER

The Chief Secretary, Government of Puducherry has appeared before the Hon’ble
National Green Tribunal (NGT) on 28.07.2022 related to O.A. No. 606 of 2018.

Hon’ble National Green Tribunal has noted that around 51 MLD of treated sewage

is not utilized.

Puducherry Pollution Control Committee / Pondicherry Ground Water Authority
are directed as per the provisions of Secﬁon 5 of the Environment (Protection) Act, 1986 to
insist and ensure utilization of treated sewage available with PWD by the industries /
commercial establishments while issuing Consent to Establish / Renewal of Consent /

Registration / Renewal of Registration respectively.

100% utilization of entire treated sewage needs to be ensured through industries,

commercial establishments, irrigation, fish culture etc.

All steps be taken to minimize drawl of ground water. It is also directed to ensure
that septic tanks and soak pits systems safeguard ground water safety, particularly in rural
areas. Scientific management of coast to prevent salinization of ground water be also

ensured.



This is issued with the approval of the Chief Secretary, Government of Puducherry.

| N

(E. VALLAVAN, LA.S.)
SECRETARY (ENVIRONMENT)

Encl:  Hon’ble NGT Order dt. 28.07.2022 e /9/ -
- = 2 2V
Al
To
1. The Secretary (Works), Puducherry
2. The Member Secretary, Puducherry Pollution Control Committee, Puducherry
3. The Member Secretary, Puducherry Ground Water Authority, Puducherry
4. The Chief Engineer, PWD, Puducherry
5. The Director, LAD, Puducherry
6. The Director, (Fisheries), Puducherry
4. The Commissioners, Ariyankuppam, Bahour, Manadipet, Nettapakkam, Villianur,
Kottucherry, Thirunallar, T.R. Pattinam, Nedungadu and Neravy Commune Panchayats.
Copy to:
L. The Secretary to Hon’ble Licutenant Governor, Puducherry
2. The OSD to Hon’ble Chief Minister, Puducherry
3. The Development Commissioner-cum- Senior Nodal Officer, Government of Puducherry
4. PS to the Chief Secretary, Puducherry
5. Guard file



No. 3253/DSTE/NGT/DIR/SEE/2022/ Se %
GOVERNMENT OF PUDUCHERRY
DEPARTMENT OF SCIENCE, TECHNOLOGY & ENVIRONMENT
PUDUCHERRY POLLUTION CONTROL COMMITTEE |
3 FLOOR, PHB BUILDING, ANNA NAGAR, PUDUCHERRY — 605 005.
Telephone : (0413) 2201256 Telefax : (0413) 2203494

Puducherry, the 1 9 AUG 202?

ORDER

The Chief Secretary, Government of Puducherry has appeared before the Hon’ble
National Green Tribunal (NGT) on 28.07.2022 related to O.A. No. 606 of 2018.

The Hon’ble NGT opined to make Mahe and Yanam regions as Zero waste Centres.
You are therefore hereby directed as per the provisions of Section 5 of the
Environment (Protection) Act, 1986 to take necessary measures to make Mahe and Yanam
Municipality as Zero waste Centres by establishing proper Sewage and Solid Waste

Management Systems, within six months period.

Director, LAD shall monitor the progress closely to ensure this compliance within 6

months period.

This is issued with the approval of the Chief Secretary, Government of Puducherry.

-—

(E. VALLAVAN, L.A.S.)
SECRETARY (ENVIRONMENT)
LW o
Encl:  Hon’ble NGT Order dt. 28.07.2022 vV /; s
\

To \A

1. The Regional Administratdr, Mahe

2. The Regional Administrator, Yanam

3. The Commissioner, Mahe

4. The Commissioner, Yanam

5. The Director, Local Administration Department, Puducherry
Copy to:

The Secretary to Hon’ble Lieutenant-Governor, Puducherry

The OSD to Hon’ble Chief Minister, Puducherry

The Development Commissioner-cum- Senior Nodal Officer, Government of Puducherry
The Secretary, Local Administration, Puducherry

PS to the Chief Secretary, Puducherry

Guard file

e O
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GOVERNMENT OF PUDUCHERRY
DEPARTMENT OF SCIENCE, TECHNOLOGY & ENVIRONMENT
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2
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Puducherry, the Do AR

ORDER

The Chief Secretary, Government of Puducherry has appeared before the Hon’ble
National Green Tribunal (NGT) on 28.07.2022 related to O.A. No. 606 of 2018.

In compliance with the order of Hon’ble National Green Tribunal (NGT)
dt. 28.07.2022 in O.A. No. 606 of 2018, Tt-> Development Commissioner, Government of
Puducherry is designated as Senior Nodal Officer (SNO). The SNO will regularly asses
the progress in bridging the gaps in Sewage and Solid Waste Management and Establishing
stock taking at District / Commune level. Copies of initial Orders di. 29.04.2019,
02.07.2020, 30.11.2021, 31.05.2022 and 28.07.2022 issued simultaneously are also
enclosed for monitoring the progress and compliance. Apart from this additional directions
can be issued by SNO and further measures and innovative approach can be undertaken to

ensure and expedite compliance of environmental norms.

\

This is issued with the approval of the Chief Secretary, Government X\fPuducherry.

(E. VALLAVAN, LA.S.)
SECRETARY (ENVIRONMENT)

Encl:  Hon’ble NGT Order dt. 28.07.2022 O/ /xy G
/¢ (, / ?/) 2
To | ik
The Development Commissioner, Government of Puducherry
Copy to:

1. The Secretary to Hon’ble Lieutenant Governor, Puducherry

2. The OSD to Hon’ble Chief Minister, Puducherry

3. The Secretary, Public Works, Puducherry

4. The Secretary, Rural Development, Puducherry

5. The Secretary, Local Administration, Puducherry

6. The Director, Local Administration Department, Puducher.;

7. The Director, Department of Science, Technology and Environment, Puducherry
8. The Chief Engineer, Public Works Department, Puducherry

9. PS to the Chief Secretary, Puducherry

10. Guard file
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GOVERNMENT OF PUDUCHERRY
DEPARTMENT OF SCIENCE, TECHNOLOGY & ENVIRONMENT
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*

Puducherry, the 1 9 AUG 2’

ORDER

The Chief Secretary, Government of Puducherry has appeared before the Hon’ble
National Green Tribunal (NGT) on 28.07.2022 related to O.A. No. 606 of 2018.

Hone’ble NGT urged to safeguard ground water in rural area from septic tanks and

soak pits systems. »

You are directed to provide Feacal Sludge Treatment Systems for Rural areas under

Swachh Bharath Gramin schemes within 6 months period.

This is issued with the approval of the Chief Secretary, Government of Puducherry.
\

(E. VALLAVAN, LA.S.)
SECRETARY (ENVIRONMENT)

Encl: Hon’ble NGT Order dt. 28.07.2022 o/c q@;
. 4 ';/.» \O/)}/L/
2)\¥
To

1. The Secretary, Rural Development, Puducherry
2. The Project Director, DRDA, Puducherry

Copy to:

The Secretary to Hon’ble Lieutenant Governor, Puducherry

The OSD to Hon’ble Chief Minister, Puducherry

The Development Commissioner-cum- Senior Nodal Officer, Government of Puducherry
PS to the Chief Secretary, Puducherry

Guard file

I
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Puducherry, the

ORDER

The Chief Secretary, Government of Puducherry has appeared before the Hon’ble
National Green Tribunal (NGT) on 28.07.2022 related to O.A. No. 606 of 2018.

The Hon’ble NGT suggested to provide more Rain Water Harvesting Structures

inorder to increase ground water table level.

You are requested to provide Roor Top Rain Water Harvesting Systems to all the

Government buildings at the earliest and within outer limit of 6 months period.

This is issued with the approval of the Chief Secretary, Government of Puducherry.

\

\\

\\
%

(E. VALLAVAN, L.A.S.)
SECRETARY (ENVIRONMENT) P

T
To of ¢ }

2
o\ 5

o2
1. The Secretary, Public Works Department, Puducherry
2. The Chief Engineer, Public Works Department, Puducherry

Copy to:

The Secretary to Hon’ble Lieutenant Governor, Puducherry

The OSD to Hon’ble Chief Minister, Puducherry

The Development Commissioner-cum- Senior Nodal Officer, Government of Puducherry
PS to the Chief Secretary, Puducherry

Guard file '
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No. 3253/DSTE/NGT/DIR/SEE/2022/ £ &
GOVERNMENT OF PUDUCHERRY
DEPARTMENT OF SCIENCE, TECHNOLOGY & ENVIRONMENT
PUDUCHERRY POLLUTION CONTROL COMMITTEE
3 FLOOR, PHB BUILDING, ANNA NAGAR, PUDUCHERRY - 605 005.
Telephone : (0413) 2201256 ; Telefax : (0413) 2203494

Puducherry, the 1 g AL}G 2022

ORDER

The Chief Secretary, Government of Puducherry has appeared before the Hon’ble
National Green Tribunal (NGT) on 28.07.2022 related to O.A. No. 606 of 2018.

Hon’ble NGT insisted for effective utilization of treated sewage for industrial/

Horticulture proposes in order to conserve ground water resource.

Therefore, Committee for Effective Utilization of Treated Sewage of Public Works

Department is constituted with the following members:

(1) The Secretary, Public Works Department - Chairman
(ii) The Chief Engineer, Public Works Department - Member
(iii)  The Member Secretary,

Puducherry pollution Control Committee - Member
(iv)  The Director, Department of Agriculture - Member
(v) The Director, Department of Industry - Member
(vi)  The Director,

Department of. Science, Technology & Environment - Member
(vii)  The Director, Local Administration Department - Member
(viii) The Deputy Conservation of Forest - Member
(ix)  The Executive Engineer, (PH), PWD - Member Secretary

The Committee shall meet once in 3 months and evolve plan and ensure
implementation of Plan for 100% utilization of Treated Sewage for Industrial, Agriculture
Forestry, Fish culture, Water Sprinkling, Playgrounds, Railways, Bus Stands, Universities

and other suitable purposes. .



{rsm» o

This is issued with the approval of the Chief Secretary, Government of Puducherry. { \_J

(E. VALLAVAN, LA.S.).
SECRETARY (ENVIRONMENT)
Encl: Hon’ble NGT Order dt. 28.07.2022 O/(\, /m
V4

]

To - i - = : i

1. The Secretary, Works, Puducherry
2. The Chief Engineer, Public Works Department, Puducherry
Copy to:
1. The Secretary to Hon’ble Lieutenant Governor, Puducherry
2. The OSD to Hon’ble Chief Minister, Puducherry
3. The Development Commissioner-cum- Senior Nodal Officer, Government of Puducherry
4. PS to the Chief Secretary, Puducherry
5. Guard file
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No. 3253/DSTE/NGT/DIR/SEE/2022/ $o &
GOVERNMENT OF PUDUCHERRY
DEPARTMENT OF SCIENCE, TECHNOLOGY & ENVIRONMENT
PUDUCHERRY POLLUTION CONTROL COMMITTEE
31 FL,OOR, PHB BUILDING, ANNA NAGAR, PUDUCHERRY - 605 005.
Telephone : (0413) 2201256 Telefax : (0413) 2203494

Puducherry, the °§ ﬁ Huzi\} 2022

ORDER

The Chief Secretary, Government of Puducherry has appeared before the Hon’ble
National Green Tribunal (NGT) on 28.07.2022 related to O.A. No. 606 of 2018.

Hon’ble NGT emphasized more Rain Water Harvesting Structure in order to
increase ground water level and stated that Rain waster harvesting structures should be

mandatory.

You are therefore requested to male it mandatory to provide Rain Water Harvesting

Structures for all buildings public or private in the U.T. of Puducherry.

This is issued with the approval of the Chief Secretary, Government oiPuduchcrry.

\

\
\
\\

(E. VALLAVAN, LA.S.)
SECRETARY (ENVIRONMENT)
Encl: Hon’ble NGT Order dt. 28.07.2022 ol X, i
cCe

To

The Secretary, Town & Country Planning Department, Puducherry.
The Member Secretary, Puducherry Planning Authority, Puducherry
The Member Secretary Karaikal Planning Authority, Karaikal

The Member Secretary Mahe Planning Authority, Mahe

The Member Secretary Yanam Planning Authority, Yanam

Copy to:

The Secretary to Hon’ble Lieutenant Governor, Puducherry

The OSD to Hon’ble Chief Minister, Puducherry

The Development Commissioner-cum- Senior Nodal Officer, Government of Puducherry
PS to the Chief Secretary, Puducherry

Guard file

DB



No. 3253/DSTE/NGT/DIR/SEE/2022/ 5 ¢
GOVERNMENT OF PUDUCHERRY
DEPARTMENT OF SCIENCE, TECHNOLOGY & ENVIRONMENT
PUDUCHERRY POLLUTION CONTROL COMMITTEE
31 FLOOR, PHB BUILDING, ANNA NAGAR, PUDUCHERRY - 605 005.

Telephone : (0413) 2201256 Telefax : (0413) 2203454

>
* kK
At

r R
Puducherry, the IR P 2822

ORDER

The Chief Secretary, Government of Puducherry has appeared before the Hon’ble

National Green Tribunal (NGT) on 28.07.2022 related to O.A. No. 606 of 2018.

Hon’ble National Green Tribunal expressed concern over accumulation of huge

quantity of Plastic Waste due to tourism activity.

Hon’ble National Green Tribunal emphasized to promote eco-friendly tourism

inorder to contain plastic menace.

Secretary and Director Tourism are directed to evolve an Action Plan for

propagating Eco-Tourism in the U.T. of Puducherry within 3 months period.

Further, the resorts and hotels be directed to adopt Zero waste policy, including

waste water reuse within the resort / hotel areas and the compliance be monitored regularly.

To

B N

Copy t
I.

U s

This is issued with the approval of the Chief Secretary, Government of Puducherry.
<\
(E. VALLAVAN, LLA.S.)
SECRETARY (ENVIRONMENT)
a/c
TS Ve
The Secretary, Tourism, Puducherry /\/c(\‘é
The Director, Tourism, Puducherry
The Member Secretary, PPCC, Puducherry
The Director, Local Administration Department, Puducherry

o:

The Secretary to Hon’ble Lieutenant Governor, Puducherry

The OSD to Hon’ble Chief Minister, Puducherry

The Development Commissioner-cum- Senior Nodal Officer, Government of Puducherry
PS to the Chief Secretary, Puducherry

Guard file



No. 3253/DSTE/NGT/DIR/SEE/2022/ \o
GOVERNMENT OF PUDUCHERRY
g DEPARTMENT OF SCIENCE, TECHNOLOGY & ENVIRONMENT
g::_, PUDUCHERRY POLLUTION CONTROL COMMITTEE
3" FLOOR, PHB BUILDING, ANNA NAGAR, PUDUCHERRY - 605 005.
Telephone : (0413) 2201256 Telefax : (0413) 2203494

Puducherry, the ‘i g AUG 2022

s
* ¥ 3k

ORDER

The Chief Secretary, Government of Puducherry has appeared before the Hon’ble
National Green Tribunal (NGT) on 28.07.2022 related to O.A. No. 606 of 2018.-

Hon’ble NGT suggested to have stringent monitoring by District Magistrates in

bridging the gap in waste generation and treatment.

You are therefore requested to review the Solid Waste / Waste Water Management
System while executing the District Environment Plans and ensure that gap in waste
generation and treatment is bridged at the earliest in your Districts. Alternative / interim

measures to the extent and wherever found viable be adopted.

This is issued with the approval of the Chief Secretary, Government \?f Puducherry.

\
~N\
(E. VALLAVAN, LA.S.)

SECRETARY (ENVIRONMEN T)
o ,/ 3

To Ty
© %\Qj\
L. The District Collector, Puducherry "

2. The District Collector, Karaikal

Encl: Hon’ble NGT Order dt. 28.07.2022

Copy to:

The Secretary to Hon’ble Lieutenant Governor, Puducherry

The OSD to Hon’ble Chief Minister, Puducherry

The Development Commissioner-cum- Senior Nodal Officer, Government of Puducherry
The Director, Local Administration Department, Puducherry

The Chief Engineer, Public Works Department

PS to the Chief Secretary, Puducherry

Guard file.

_\IO\‘LJ\-JSL»JK\J*—‘
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GOVERNMENT OF PUDUCHERRY
DEPARTMENT OF SCIENCE, TECHNOLOGY AND ENVIRONMENT
PUDUCHERRY POLLUTION CONTROL COMMITTEE

Minutes of the Review Meeting Compliance Status of the Hon’ble NGT
Directions in the matter of O.A.No.606 of 2018 held on 27.10.2022 at Chief
Secretariat, Puducherry

List of Members and officers who attended the meeting are annexed.

At the outset, Secretary (DST&E) briefed about the Hon’ble National Green Tribunial (NGT)
order dt. 28.07.2022 and 07.09.2022. The Director, DST&E explained about each component

of the order issued under Section 5 of Environment (Protection) Act, 1986.

1. The Development Commissioner -cum- Senior Nodal Officer directed to remit
Environment Compensation (EC) of Rs. 9 lakhs imposed by PPCC to 13 Local Bodies
for non—procyessing of solid waste and non-disposal of legacy waste within a week.

(Action: Director, LAD)

2. The Development Commissioner has instructed Secretary, PWD to submit the proposal

for payment of Environment Compensation within a week.

DPR for installation of 3 MLD STP at Sankaraparani river and 2 MLD STP at Arasalar
river have been submitted under AMRUT scheme for sanction.

(Action: Secretary, PWD)

3. Regarding the disposal of Legacy waste, the Director, LAD informed that Out of 553300
tons, Approx. 276650 tons (55%) have been cleared. Le., Out of 23 acres of land, 7 acres
of land have been cleared and expected 10 acres of land to be cleared by Dec 2022. In
addition to that, the Secretary (Envt.) instructed to deploy the additional trommel to clear
the legacy waste to the maximum extent of 75% before onset of Monsoon. The Local
Administration Department is responsible for disposal of the Legacy waste in a time

bound manner.

y : ﬂw’\;kﬁ(&x/k/vnf’“i\
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The Director, LAD was instructed to call for Request for Proposal (RFP) for preparation
of DPR for bio-mining of legacy waste at Karaikal Municipality. Tender should be

floated before 11 November.

LAD has prepared the DPR for Yanam, to clear the legacy waste of 25306 MT through
Bio-mining and Bio-remediation for reclamation of land around 1.8 acres of land.
Approval of DPR under Progress and about to issue the tender by Dec 2022. Tender has

to be floated before 11" November.

Director, LAD informed that the there is no legacy waste in Mahe.

(Action: Director, LAD)

All Local bodies were instructed to publish Bye-laws within a week to provide insitue
Green Waste composting system and Gray water treatment System for
Kalyanamandabam, Hotel / Restaurant, Malls and other categories of bulk waste
generators. The Oulgaret Municipality has already amended Bye-laws. The Director
LAD is instructed to amend the byelaws of all the municipalities or amend the trade
license before 11" November. The trade license of non-complying commercial

establishment shall be revoked.

The Director, LAD may explore the possibilities of empanelling agency for establishing

micro composting facility in commercial establishment.

The Director (LAD) informed that the necessary IEC activities are being carried out in
order to create awareness on segregation of solid waste. The Secretary (ST&E) instructed

all Local Bodies to submit the detailed report on IEC activities so far conducted.

The UT of Puducherry has commenced centralised processing plant set up for solid
waste for all the regions. However, LAD has initiated the encouragement of Bulk waste
generators to set up of Micro composting facility (MCF’s) within their premises to

reduce the waste to some extent coming to the processing plant.

(Action: Director, LAD)

Page 2 of 6 ¢ [ i



. The Secretary (ST&E) instructed to provide details on sewer unconnected households,

gap in sewage treatment and date of commissioning and expected date of completion for
all the Regions as per the following format within 3 days so as to prepare comprehensive

affidavit to submit before Hon’ble NGT.

Region Sewage Sewage Gap in Plan of Date of
Generated Treated Treatment Actionto  |.Completion
(MLD) (MLD) (MLD) bridge the
gap
Pondicherry
Mahe
Yanam
Karaikal

(Action: Chief Engineer, PWD)
. The Secretary (ST&E) instructed to provide details on number of industries inspected /
monitored since 28.07.2022 and number of industries complied / non complied, action

taken thereon. This may complied for filing affidavit before Hon’ble NGT.

Planning Authority was instructed to issue an executive order stipulating a condition to
provide dual plumbing system and Rooftop rain water harvesting system in all
apartments/ commercial buildings with the approval the Secretary (T&CP) and
implement the condition in future.

(Action: Member Secretary, PPA)
. The gap in scientific disposal of 20 TPD of plastic waste was discussed. The Director
(LAD) informed that 20 TPD of Material Recovery Facility (MRF) is in pipeline and it
would commence its operation by December 2022. The Development Commissioner
instructed to provide the details as per the following format within 3 days so as to

prepare comprehensive affidavit to submit before Hon’ble NGT.

!

Total Plastic Recovered in Collected and Plan of Action
Waste Material disposed to cover 100%
Generated Recovery through Plastic Waste
Facility (MRF) | informal sector | Management
(Action: Director, LAD)
Page 3'0f 6




7.

10.

1.

Regarding establishmer_ﬁ of decentralized solid waste processing facility, the Director,
(LAD) informed that processing facility will be established in Bahour and work order
will be awarded before 11™ November 2022.

(Action: Director, LAD)

The Project Director, DRDA informed that grey water treatment system is planned for 59
villages under Swatch Bharat Mission 2.0 (Gramin). The Secretary (ST&E) asked to

provide the details of the scheme.

(Action: Project Director, DRDA)

In order to utilize the treated sewage water to maximum extent, the Development
Commissioner to General Manager, PIPDIC and Director, (LAD) to explore the
possibility of utilization of treated sewage from STP operated by PWD near Kanaganeri

by the industries located in Mettupalayam Industrial Estate. It is also suggested to

explore the possibility of utilization of treated sewage by Pondicherry Technology

University and Pondicherry University by providing required pipe line.

(Action: GM, PIPDIC & Director, LAD)

Regarding making Mahe and Yanam as Zero waste Centre, Director, LAD informed that
Mabhe has already reached Zero waste Region as inhouse éomposting is practiced in all
the households. Non-biodegradable waste are sent to Material Recovery Facility. Yanam
is moving towards zero land fill throngh vermicomposting of bio-waste and incineration

of non-biowaste.

Superintendent Engineer, PWD informed that Action has been initiated Development
Commissioner asked Superintendent Engineer, PWD and Member Secretary, PGWA to
provide details within 3 days on number of roof top Rain Water Harvesting System were
provide for the last three years and provide RWHS in the Government building for the
next year.

(Action: Chief Engineer, PWD and Member Secretary, PGWA)

/
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12.

13.

14.

15.

16.

Puducherry Ground Water Authority was directed to submit the details of RWH

system provided in Govt. and Non Govt. sectors within 3 days.
(Action: MS, PGWA)

Director, Tourism informed that few beaches have been identified to promote

ecotourism under Swadesh Darsan 2.0. Mangrove trail with plantation is proposed.
(Action: Director, Tourism)

Implementation of Faecal Sludge Treatment (FST) system in rural areas to be

completed within a week time.

(Action: Project Director, DRDA)

On Maximum utilization of treated sewage, SEE, PWD informed that first meeting of
the committee for effective utilization of treated sewage of PWD was convened on
23.09.2022 and explored to possibility of utility treated sewage in industrial and

Agricultural.

The Development Commissioner requested District Collector of Puducherry and

 Karaikal to convene District Committee Environment meeting periodically and

17.

review solid waste and sewage management.

(Action: District Collector Puducherry & Karaikal)

The Development Commissioner directed all the concerned Departments to submit

detailed action taken report on order dt. 19.08.2022 issued by the Secretary (DST&E)

before 03.11.2022 inorder to submit consolidated report to the Hon’ble NGT.

The Development Commissioner informed that if any corrosive order is passed by the

Hon’ble NGT, the respective HOD of the department is sole by need responsible.

The meeting ended with vote of thanks to the Chair. & &

g) ) J,Q\/‘\/\/\ )s (,(3/\/ P
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ANNEXURE

List of Participants

Thiru/Tmt

1.

B o

o 0 AN

14

13,
16.
17.
18.
19.
20.
21.
22.
23.
24.
25.

Thiru. M. Raju, L.A.S., Development Commissioner, Government of Puducherry, Puducherry
Dr. A. Muthamma, [.A.S., Secretary (ST&E)/Chairman (PPCC), Puducherry.

Thiru. A. Nedunchezhiyan, L.A.S., Secretary, (RD), Puducherry

Thiru. T. Arun, I.A.S., Secretary, PWD, Puducherry

Tmt. Rishita Gupta, L.A.S., Project Director, DRDA, Puducherry

Tmt. Priytarshny. P, Director (ST&E)/MS (PPCC), Puducherry.

Thiru. Ravideep Singh Chahar, Director, LAD, Puducherry

Thiru. M. Kandar Selvam, Memebr Secretary, PPA, Puducherry

Thiru. S. Manohar, Member Secretary, PGWA, Puducherry

. Thiru. Dr. N. Ramesh, SEE, DSTE, Puducherry
11.
12.
13.

Dr. V. R. Sumathi, Scientist, DSTE, Puducherry
Thiru. A. Baskaram, SE-2, PWD, Puducherry
Thiru. S. Muruganantham, EE (PHD), PWD, Puducherry

. Thiru. N. Ravi, Thirunallar Commune Panchayat, Karaikal

Thiru. V. Ejulradjane, Commissioner, MCP, Puducherry
Thiru. K. Malligarjunan, AE, MCP, Puducherry
Thiru.P. Nagaradjan, AE, ACP, Puducherry

Thiru. P. Gunasekaran, BC, ACP, Puducherry

Tmt. T. Aruna (AMRUT SBM), Team Leader & Urban Management, LAD, Puducherry
Thiru. A. Sureshraj, Commissioner, OM, Puducherry

Thiru. M. Jaisankar, JE, OM, Puducherry

Thiru. R. Cartiqueyane, Commissioner, BCP, Puducherry

Thiru. B. Ramanathan, Junior Town Planner, PPA, Puducherry

Thiru. R. Iyappan, Junior Engineer, NCP, Puducherry.

Tmt. J. Selvanayaki, JSA, PPCC, Puducherry:
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No. 4 a _ppCC 2022
20/TCP/NGT * herry

Overnment of :
Chinf sac it (Housing)
P
Puducherry, the 31.10 2077 _
R

Sub :TCPD-Stipulating conditiop, ; 2 sing permit by the Planning Authorities -
$et§ing up df.)uble piumbing ;stmeem i‘ﬁg‘fg wash water (grey water) for flushing
and gardening and black water suitabifity treated or connected to sewer
terminating to STPS - Orders jsg,, od — Reg-

Ref: 1. Orders of Hon'ble NGT, N . .45 OA No. 606/2018, dated 28.7.2022 and
7.9.2022. €W Delhi vide
2. 1.D. Note No.4420/TCP/Tp.1/nGT-PPCC/2022/318, dated 31.10.2022 of the
Town & Country Planning DEp{ah:nfnentf puducherry.

R

With reference to the ID note supmitted in the context of order passed by the Hon'ble
National Green Tribunal (NGT), New Delhj vide order 1 cited above, it is mandated that the group
housing / colonies with built-up area more than 5000 Sg.m. shall provide double plumbing system
utilizing wash water (grey water) for flushing and gardening and black water suitability treated or
connected to sewer terminating to STPs, '

In this regard, it is hereby ordered that while issue of building permit by the Planning
Authorities for group housing/ colonies with built-up area more than 5000 Sq.M., & condition for
* making provision of double plumbing system utilizi water (grey water) for flushing and
and black water suitability treated or connedled to sewer terminating to STPs" shall be
imposed in the building permits. The Member Secretary of the concerned Planning Authorities shall
take necessary action accordingly. :

This order issued with the approval of the Secretary to Govt. (Town Planning).

// BY ORDER // -
NN

(P. EIOUN
UNDER SECRETARY 1

To

1. The Chairman, Puducherry / Karaikal / Mahe / Yanam Planning Authority.

2. The Chief Town Planner, Town and (;ountsjy Hanmng Department, Puducherry.
2\3. The Member Secretary, Puducherry / Karaikal / Mahe / Yanam Planning Authority,
4. Spare/ file copy.

Copy to :

The Member Secretary, ;

Puducherry Pollution Control Committee, (PPCC),

O/o Dept. of Science, Technology and Environment, Anna Nagar, Puducherry.

Copy submitted to: |
The Secretary to Govt. (Town planning):
Chief Secretariat, Puducherry.
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COMPLIANCE OF MUNICIPAL
SOLID WASTE MANAGEMENT
RULES, 2016 AND OTHER
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